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[English] 

Proposal for Uniform Civil Code 

92. SHRf G. M. BANATWALLA : 
Will the Minister of LAWAND JUSTICE 
be pleased to refer to the reply given to 
Unstarred Question No. 20 on 4th 
November. l 9j6 re: Voluntary C1v1I 
Code and slate : 

(a) whether the group of Mini!.ters 
under the Chairmans.hip of the Minister of 
Human Resource Development set up ta 
consider the question of a uniform civil 
code has since settled any draft on a 
Uniform Civil Code; 

(b) if so, whether the drart has been 
considered by Government and whether 
Government propose to brina any Bill on 
the same; and 
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(c) whether Government are thinking 
to give up the idea of bringing forward 
Uniform Civil Code altogether ? 

THE MINISTER OF STATE IS THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI H, R. BHARDWAJ) ; (a) No, 
Sir. 

(b) Does not arise. 

(c) Does not arise. 

[Translation] 
Pow·er Conntttlom to VIiiages In 

E~tended Lal Dora In Delhi 

93. SHRI BHARAT SINGH : Will 
the Minister of ENERGY be pleased to 
state : 




